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O.A. No.75691 	Dt. 30.4 1993 

Present Shri Waija for 
the applicant. None for the 
Respondents. Issue notice returnab1 
on 12.7.1993. 

, H 
(v.D.DEMUIu) (uHXx>ApJ)  

MEMBER(J) 

13. 

C.P044/93 in 

O.A.756/91 	 12-7-199 

Mr.G.S.Walia for the applicant 

and 1-Ar.A.L-0KastureyfOr the 

respondents. 

Mr.1stureyproduCeøa copy of the 

order of thSupemo Court which has 

been annexed to the reply.It is 

apparent that there is an interim 

stay from the Supreme Court passed 

on 30-4-93. The contempt petition 

was filed on 15-3-93. It cannot be 

proceeded with. It is disposed of 

with liberty to the applicant 

to take fresh steps in the light 

of the Supreme Court 1s decision 

in the case. 

(rA.Y.PRIOLKR) 	(M. S.DESHPAHDE) 
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